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Kar nat aka Wakf Board ....Appellant(s)
VERSUS
State of Karnataka & Anr. ... Respondent (s)
@@
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(Heard by Hon’ bl e S. Rajendra Babu, K G Bal akri shnan & G P. Mat hur, JJ) @@

Date : 30/04/2003 This Petition was called on for judgnent today.

CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN@D
AAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAA
HON BLE MR JUSTI CE P. VENKATARAMA REDDI @@
AAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAA

For Appellant (s) M. lrshand Ahmad, Adv.

For Respondent (s) S. R Hegde, Adv.
P. P.

M.
M. Si ngh, Adv.

The Court made the follow ng

ORDER
........ e
. SP2
Hon'ble M. Justice K G Bal akri shnan pronounced

t he judgnent of the Court.
Both the Civil Appeals are dismissed with costs.
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(Y. P. Dhami j a) (Veera Verm) @@
AAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAA
Court Master Court Master @
AAAA

Reportabl e judgnment is placed on the file.



